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This Appeal is allowed. For order, see order of dated in 

Excise Appeal No.70362 of 2017. 

 

 (P.K. CHOUDHARY) 

MEMBER (JUDICIAL) 
  

 
 

 
(SANJIV SRIVASTAVA) 

MEMBER (TECHNICAL) 
  
 

 akp 

 

HON’BLE MR. P.K. CHOUDHARY, MEMBER (JUDICIAL) 

HON’BLE MR. SANJIV SRIVASTAVA, MEMBER (TECHNICAL)


